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MR. SPEAKER: Next question. 
Shri Fernandes..-Absent. Shri S. M. 
Krishna-Absent. What has happened 
to the members today? Members on 
this side also are in the same category, 
Next question. 

Appointment of Retir'ed Government 
Officials in Central Universities 

+ 
·658. SaRI CHANDRADEO 

PRASAD VERMA: 

SHRI ASHFAQ HUSAIN: 

Will the Minister of EDUCATION 
be pleased to lay a statement showing: 

(a) the criteria for appointing Re-
tired Government Officials in Central 
Universities; 

(b) how many retired Government 
Officials have been appointed in JNU 
(till date); 

(c) details of such officials and the 
posts they held in Government before 
retirement; 

Cd) terms and conditions o'r the 
appointment; 

(e) will Goverhment discontinue the 
practice of appointing retired G0vern-
m ent officials in ' UnIversities in View 
of large scale u'nemployment in the 
country; and . 

(f) if not, reasons thereof; 

:THE MINISTER . oF. "STArrl~' IN 
, J .. 

T E MINISTRIES OF ' . EDBG.f\T ION 
AND ·CUL TURE AND ' 'SOCIA!:: . W ELr 
F~RE (SHRIMATI SHEILA ~AUL): 
(~:j to (f). A statem;ent is laid on the 
Th>ble, of" ihe S:6-~ha: 
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SHRI SATYASADHAN CHAKRA-
BORTY: I want to draw the attention 
of the Minister to the fact that, of late, 
people who have no academic back-
ground are being appointed. The 
Minister will agree with me that all 
the 'Commissions have said that in the 
running of tlie Universities people with 
academic background, who are in the 
know of tlilngs, should be appointed. 
Now I find that you have appomted 
retired persons without academic back-
ground. Even retired people from 
CPWD are being appointed In the 
UniversitJr. So, will the Central Qo.v-
ernment give guidelines, not only to 
the Central . Universiti~s, but also to 
the other Universities, ' through the 
UGC, that only persons with acade,mie 
background should be appointed in the 
different Universities? otherwise, in: the 
name of diS¢ipline, actu'ally the acade-
mic atmosphere will be spoiled. So, I 
want to know whether you are going 
to give such guidelines to all the uni-
versities respecting the recommenda-

, Hons 'of different Education Commi-
'. sion. ';: :':". ' .;~ 
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PROF. N. G. RANGA: Mr. Speake1:, 
Sir, my hon. friend, Mr. Chakraborty, 
has put sucli a relevant question. It 
is for the Government to ·consider the 
advisability or not on that particular 
question. Therefore, I would like my 
hon. friend, the Ministe.r, to give scme 
serious consideration to the very seri-
ous suggestion that my hon. friend has 
made. 

SHRIMATI SHEILA KAUL: It is a 
point of suggestion. 

MR. SPEAKER: Question No. 659.r-
Shri Sontosh Mohan Dev. Absent. 

SHRI SATISH AGARWAL: Sir, par-
ticularly those M'embers are absent 
whose questions re1ate · to the Minis-
tries of' Railways and Health. So, the 
whole burden is on this honourable 
lady. There seem~ to be some con..: 
spiracy. You don't have a lady in tli"'! 
Cabinet for Education, and the whole 
'burden of questions is ,on the lady who 
ds only .a ·State Minister. 

MR. SPEAKER: ·Question No. 6()0--:-
Dr .. Krupasindh,u Bhoi. .. 

· ' {'l nterrUptions) 

Corµerence of General Managers of 
Zonal Railways 

*660. DR. K,RUPASINDHU BHOI : · 
Will the Minister of RAILWAYS be 
pleased to state: · 

(a} whether a conference of the 
General Managers .of the Zonal Rail-
ways was called by him recently; 

(b) if so, the ·problem? discussed 
with decisions arrived at; and 

I 
(c) the steps proposed in the con-

. ference to ensure safety on the Rail-
ways, ensure punctuality and red11ce 
the incidence of crime? 

·THE MINISTER OF STATE !N THE 
MINISTRY OF RAILWAYS (SHRl 
C. K . JAF:FER SHARIEF) : (a) Yes, 
S1r . . p,_- meeting of the General Mana-
gers was convened on 23-1-1982. 

(b) and (c). The deliberations at the 
meeting covered, inter-alia, matters 
ctmcerning safety punctuality, review 
of accidents and steps to minimise the 
same, expenditure control, maintenance 
of track and rolling ·stock, pilferag~ 
and · dacoity on trafos. These meetings 
are .held at regular intervals to main-
tain close liaison with the fiel'.i orga-
nisations. 

DR. KRUPASINDHU · BHOI: Hon.-
Speaker, Sir, I have ' asked some ques-
tion about · the Zonal Conference of 
Railways. But the Minister had an-
swered to the main question about the 
ideology of ·the r1gid process in 'the 
Railway Department, but he has not 
dealt with the pathology, genesis and 
diagiiosis and treatment of the ::iues-
tion; 

The second part of my question was: 

"If so, ffie problems discussed with 
~decisiOfis arrived .at." 

- What are the decisions arrived at 
in the Zonal Conference, ~here all the 
technical experts wer.e - present, about. 
the review of accfdents?· What are the , 
·concrete decisions thElY ,have .take!l 'te:: 
check the acciden~, for . maintenanc!f 
of trac}t . .an,d _ :i;pliin.~ s~ock .and· .ahoiJ.f ' 

- ··-· -"· - · - .. k,.~ 




